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p \ EDELWEISS HOUSING FINANCE LIMITED h* Ede
FORM A \ PUBLIC NOTICE Registered Office Situated At Tower 3, Wing ‘8", Kohinoor
PUBLIC ANNOUNCEMENT City Mall, Kohinoor City, Kirol Road, Kurla (West], Mumbal - 400 070
rainder Rapulaion 6 9l o Inedhvency and Barknuptoy Bowd of e, Iéisherﬂhj'declﬂd H;attheiuluwim T et
EVLRE TR SN : escribed land is of Mr. Pradee '
FOR THE ATTENTION OF THE CREDITORS OF jirao Jagtap residing at sag-.ﬁﬂ Whereas tho undersigned being the auhorized offcer of he EDELWEISS HOUSING
SRI MARUTI WIND PARK (INDIA) PRIVATE LIMITED %:' Purandar. Dist. Pune. Bank FINANCE LIMITED under the Securitisation and Reconstruction of Financial Assets and
RELEVANT PARTICULARS Register Release Deed No. 2147/2007 i edlieige rmind G b e sty et e
1. | Marm of comaonate debtor Bl Manut Wind Park (Inda) Private Limied Purchase Letter I"ID14‘§E.|"1‘H4 fered under Section 13(12) read with [rule 3] of the Security interest (Enforcement)
[ 2 | Date of incovporation of comporme dabtor | 1ath March, 2011 are in my name and were lost while Rules, 2002 issued a Demand notice dated 23rd June 2022 calling upon the bormow-
3. | Authority under which conposale debior of CompaniesPune traveling fo Saswad-Pune on 6/2/2023. er SANJAY PANDURANG ADEKAR and RESHMA SANJAY ADEKAR to repay the
|| I8 incomaorsted | regestened = — _ amount mentioned in the notice being Rs.39,78,274.44/. (Rupees Thirty Nine Lakh
4| Corporats Iceriy No. / imked LAty | UT4800PH2011PTC 130862 LA achon W 6 S § Nisies 0 Saventy Eight Thousand Two Hundred Saventy Four and Paisa Forty Four Only)
L L T —p— the said document. An HH has been I
& | Address of the regisianed olce and | BA0Z. 4 Fioor, Ujwell Berans, 5. Mo, 273 1, filed at Saswad Police Station, and its within 60 days from-the date of receipl of the said notice
Erincipal offica (1 any} of comorate Near Maui Garden Banes, Banat, Pune, number is 105/2023. Public notice The borrower having failed lo repay the amound, nolice is hereby given 1o the bomower
daber o |Meremstraatiol — date 7/2/2023. and the public in general thal the undersigned has taken Physical Possession of the
6. | Insolvency commancomart deinin | 91 Febuary, 2023 {order commuricated 1o P on ; (Advocate) property through Nayab Tehsiidar Shri Ajay Gengane,appointed for the execution
espect of corporata dobior 17th Fobruary, 2020) Place : Pune Mt Umesh M. Saste of order dated 16.12.2022 passed by District Magistrate, Pune, Drder in Application
7. | Estrmated dese of ciosure of nechency | B August 2023 Date : 20/02/2023  mob-9822545154 No. SECUISR/ 474042022 described herein below in exercise of powers confemed on
__| Mmokfon poows . him under sub-saction (4) of section 13 of Act read with rule 8 of the Security Interest
8 mm“-n gl [-pson S Enforcement) Rules, 2002 on this 17th day of Februaryof the year 2023.
e resolution professonal 4 ' ' The borrower in particular and the public in genaral is hensby cautionad not 1o deal with
@, | Address and s-mal of ha inlsim SAI01, Alics Magar, Lokhanowals Toarship, | AT the property and any dealings with the property will be subject to the charge of the
rescilsion professonal, as registerad. | Kandhvall Enst, Murnbah00101, Maharashira Eﬂ@wﬁ @.—I-.-Jlﬂ @@J G‘ A nG‘Im EDELWEISS HOUSING FIMAMCE LIMITED for an amount Rs.30,78274.44/-
- muﬁﬂmumm'w W {Rupees Thirty Nine Lakh Seventy Eight Thousand Two Hundred Seventy Four
Adiress ; ALOMEIE . R and Paisa Forty Four Only) and interest thareon.
SENSNOOEN Wil S s FAES, M T ExPREss The borrower's attention is invited to provisions of sub-section (8} of section 13 of the
- - Lmal: menfndcipibgmeleen. Act, in respect of time available, o redeem the secured assats.
11 Lot ch for sbmssion of clawms; 3rd March, 2023 :
12| Cinases of craciions, f any, under [ —— Description of Propery
clause (b} of sub-section (8] of secion areas All That Consisting Of Flal No 402 Admeasuring 86.35 Sq Mir (Carpal) Along With
1. asoortainad by tha inindm resolution . Altached Terrace Admeasuning 5.48 5q Mir On The Fourth Floor Along With Exclusive
profussionsl Right To Use Covered Car Parking No.P-A-402 On The GroundPodium Admeasuring
13 Nas o vy Profsrls | o Ao E\\'EI'Y Mﬂﬂda}\' & “'I'I.lriday n 100.5q Fis LE., 9.29 Sq Mir In The Buiding Wing No.A In The Preject Known As Aaray
iy ot AR The Indian EXPRESS Bliss Constructed On Land Bearing Plat No.31 Admeasuring 990 Sq Mir Plot No.32
e s sl * e s
1] ) Rdevant Forme. and i) W link: 0,854 1o . o ng
1t Ot of authorbrad repeasertativen | hitps:iitbl govivhomekiownicads FINANCIAL EXPRESS & LOKSATTA 12h 52r In Radheshwarl Nagar Co-Operative Housing Soclety Limiled Stuated Al
e avaiabie sl i) Nt Applicabie i Wagholl Taluka Haveli Dist Pune. Bounded As:- East : Open Space, West : Passage
Notice ia hereby given that the Mational Compary Law Tribunal has ordered the i /LM, Morth . Flat No401, South : Opan Spaca.
mnhmmdhm;h %ﬁmmmﬁdﬁgmw Fﬂr Adng dEtaﬂ'S cﬂﬂtaﬂt 5?241000 Date: 17.02.2023 Sdi- Authorized Officar
Fabeuary, Place: Pune (Edalweiss Housing Finance Ltd)|

ﬂmmﬂmd!ﬂhﬂr”ﬂmﬂiﬂl’muﬂ g.;rrumuumd.mhﬁuhyuﬂdupn
subimit their clalms with prool on or March, 2023 to the imedm ressl
professional al the address mentioned againal amry Mo, 10,

Tha financial arocions shall sulbemil Their claims with prool by slecironis misane only, All olhes
cradiors may subdamit 1he clalme with prool In parson, by post or By electronic maans,

A financind crocMor balonging to a class, as Bsted againat the entry Mo, 12, shall indicate its
cholon of authortzed representative from among the thees insolanty professionass listed
Ehﬂmm.ww#mmwmhmqﬂdmwﬂlnﬁm

Submission ol false of miskaading prools of clalm shall aftrect penalties.

5

Sd/

il Om Kothar

Date ; 20th , 2023 Rog No : HMIW1M1HMH
Pleca : Mumbai fnterim Raaolution ﬁnhdﬂru_ﬁ i

‘\ SHUBHAM HOUSING DEVELOPMENT FINANCE CO. LTD.
shubham Corporate Office : 425, Udyog Vihar Phase IV, Gurgaon-122015 (Haryana)

Ph.: 0124-4212530,/31 32, E-Mail : customercare@shubham.co Website : www.shubham.co

PNA House, 1st Floor, Plot No, 57 and 571, Street No, 17,
Near ESIC Office, MIDC, Andheri (E), Mumbai- 400093

Rule 3 |' ] |

Indusind Bank @)

PUBLIC NOTICE (Under

of Security Interest (Enforcement) Rules, 2002)

Nolice is heraby given hmmmmmmﬂwmﬂwhmmrualnrapwm:ﬂhamdﬂrmhmw
them freem Indusind Bank Limited (1BL), thair loan credil lacility has been classified &5 Non-Parforming Assels in the books of he Bank as
par RB guideines thenabo. r, Bank has issusd demand nofices to below mentionsd respective bormowasr undar saction 13(2) of the
Securitizafion and Reconstruction of Financial Assets and Enforcement of Security Inferest Act. 2002 (SARFAESI Act) on the last known
addresses of the said borrowers thereby caling upon and demanding from them 1o pay the amounts menltioned in the respective Demand
Molicals within 80 days from the date of the respactive Nolicels, as per detais gieen below, fogethes with fuither intanest af e contractusl rsle
on the below mentioned amount and incidental expensas, cost, chiges elc. as stated inthe saéd demand nolices. However, the senvice |s
a0 baing dona by us by way of this publicabion as per Rule 3 of the Sacurity Interest | Enforcement) Rules, 2002 (SARFAES| Rulas)

n-nu-uuuﬂ Loan | Dateol i-h-r Tiotal lu‘mﬂlhhﬂﬂm
Accaunt Duns L1 ] m
Iﬂﬁml Na. s m Il“l'm'lﬁ'
1. Hamy Sieol Yard (bormower) PMO | 05022023 | 16-02- Ty All That Pieca And Parcel Of Plol No.
2, Hasnain Rafiq Jatrani :]ﬂﬁfgl'":: R 430,74, 3371 | 8, Admeasuring 337 .41 Sq.mi Along
3, Rafik Salemohamed Jafran| ) (Rupoes Four | With Thereon In The
4, Arfana Rafik Jafrani(co-borrower) | MPMOD S nity [SRORY 0N/ TR L SpU
8¢ No 25, Pune Satar Road, Dhankawad|,| 1080N Lakhs Savanty | FUSD So0ely L Conetie o
Opp Bhari Vidyapesth, Pune - 411042 Four Thousand | Lo, e No B4tal 1a, Final Piot No
Also at:-glot No, 8, Cts No 55/5a And Theoo Hundred | e’ calishury Park Maharsh
55/5b, Sr No 548, Firdaus Co Op Soclaly, Twarlly S04 | Gmgkac, Pune 411037, Nodh By
Nr, Salisbury Park, Maharshi Nagar, Only)as o | g jiding Space, South By: Building
Guitekadi, Pune 411037 16022023 Epam,f.uﬂﬁlf:ﬂl.!tquﬁpm Wast
By: Road

wmm«wmmmmmmmmﬁmmmmmm the outsianding amounl of mong
wa Demand Notices issuad, logathar with further inferest the Hp:.ll-mr.chu‘?nu paraes, aic. therato
wuﬂluumywm aimst the above Secured Assel(s)immova g undar Saction 13{4) of the
and the luulﬁuh:unmmnludmHﬁgmﬂmunﬂnﬂlnghammﬂuulmﬂrﬂyllmnﬂﬂhnumﬂ[u}m
Imrmnr[u]i'l.ugal gir(sVLegal Reprosontalive|sis your own cosi and consagquencos,
Flnumiu1hu'lupuucﬂnnlJH!hulhE.WFEEIMHﬂmlupnhIMldhmﬂu{m“g;u of sale, laase or olharwisa,
tha aforesald secunsd assels without prior wiitien corsoent of tha Bank, Any contravention of the sad you shall invoks tha penad
proviskons as laid down under section 29 of the SARFAESI Act and | or any other legal provison in this regand.
Ploase nobe thal as per sub-seclion (8) of saclion 13 of ta Acl, if the duss of IBL together with all costs, charges and exponses mcurrad by
IBL are lerdered jo IBL at any time bafore the date fiued for sale or transfier, the secured asse! shall not be sold or transfarred by 1BL, and no
further step shal be taken by 1BL for iransfer or sake of that secured assel.

Date: 20.02.2023
Place: Puns

Sdi-
Far Indusind Bank limited, Authorized Officer

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

Whereas the undersigned being the autharized afficer of the Shubham Housing Development Finance Company Limited
(herainafter called Shubham) under the Securitisation and Recansiruction of Financial Assels and Enforcement of
Security Interest Act, 2002 and in exercise of powers conlerred under Soection 13(12) read with rule 3 of the Security
Interest (Enlorcement) Rules, 2002 issued demand motice calling upon borrowers to repay the amount within 60 days
from the date of receipt ol the said natice.

The borrowars having failed to repay the amount, notice is hareby given to the borrowers and the public in general that the
undersigned has taken possession of the property described herein below In exarcise of powers conferred on him under
Section 13(4) of the said Act read with rule & of the Security Interest Enforcemeant) Rules, 2002.

Tha borrowers in particular and the public in general is heraby cautioned nol 1o daal with the proparty and any dealing with the
proparty will be subject to the charga of Shubham Housing Developmant Finance Company Limitad for an amount detalled
below and interest thereon, The borrower's attention is invited to provisions of sub section (&) of saction 13 of the Act, in
respect of time available, to redeem the secured assets. Details are as below:

Govermment of Maharashtra, Environment Department, Room
No.217, 2™ Floor, Mantralaya Annexe, Mumbai - 400 032, has
accorded Environmental Clearance No. SIA/MH/MIS/1 77626/2020
Dated 11 July 2022 for Commercial Project of M/s. Silver Creative.
Copies of the Clearance letter are available with Maharashira
Pollution Control Board & May also be seen at website of
Government of Maharashtra, Department of Environment
https.//parivesh.nic.in

M/s. Silver Creative “Silverian Mall”
Gat No.249, Borhadewadi, Dehu Alandi Road, Moshi, Punc. 412105

PUBLIC NOTICE

Government of Maharashira, Environment Department, Room
No.217, 2* Floor, Manl.'mlaya Annexe, Mumbai - 400 032, has
accorded Environmental Clearance No. SEIAA- EC-0000000203
Dated. 12® March 2018, for Residential & Commercial Project of
M/s. Silver Propertics, Pune.

Copies of the Clearance letter are available with Maharashtra
Pollution Control Board & May also be seen at website of
Government of Maharashtra, Department of Environment
http://ec.maharashira.gov.in

M/s. Silver Pro “SILVER 9"
Gat No.227 / 1, 227/2, 228 / 1, 228 [ 2 & 230, Borhadewadi,
Dehu Alandi Road, Moshi, Tal. Haveli, Dist. Pune.

i Loan No./ Oemard Matize Affixation
o, Borrower(s) Name Dale b Amauet Secured Assel Dals
1 |Loan Mo, PUN_1500_045707, 29-11-2022 | Flat No. 210 2nd Floor B Wing Anand| Park $ No. 156 Hissa
Keshay Muridhar Pandil, & Mo, B/ /7 Near Ganesh Mandir Belakar Vasti Manjarl | 16-02-2023
Makarand Keshav Pandit, v 1,83,833)- Budruk, Pune Maharashtra - 412307
Shaila Kazhay Pand :
2 (Loan Mo.0SAT190B000005021944, | 20-11-2022 | Grampanchyat Milkat No 392, Gat No. 519, At Plot
Pratik Suresh Jamadade, & Ingalewadi Tal & Dist Satara, Maharashira - 415022, 16-82-2023
Surezh Waman Jamdada ©5,03,783/-
Place : Gurgaon Authorised Officer
Dale : 18.02.2023 Shubham Housing Development Finance Company Limited

Branch Office:: Axbs Bank Lbd. Stearling Plara, Ground Floor,Opp. Sal Sarvices Petral Pump, | M Boad, Puned 11004,
Corporale Goe) - “Als House™, -7, Waills IMmsmational Cemlme, Pandusang Buedhkar Marg, Warll, Mumbal - 800075,
Registered Office:- “Trishul®, 3rd Floor Opp. Samartheshwar Tample Lew Gardan, EBlsbridge Ahmedabad - 300006,

Ba MK
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Auction Sale Notice for Sale Of Immovable Property
Auction Notice for Sale of Immovable Assets under the Securitisotion and Reconstruction of Financial Assets and
Enforcement of Security Interest Act 2002 read with proviso to Rule B[6) of the Security Interest [Enforcement) Rule, 2002,
Hotics is hareby given to the pubslic in genaral and in particular to the Borrower (&), Co-barrawar |3] and Guarantor(s) that the below
described immovable properties are mortgaged/charged to the secured creditor, the physical possession of which has been taken
by the Authorized Cficer of Securod Creditor will be sold on “As ks Wiere |5 Basis®, "As (s What 1s Basis”, "Whatover There is Basis®,
and "Mo Recourse Basis® on below mentioned dites for recovery of the sum mentioned below due to the following secured
creditors. The reserve price and the sarnest money deposit will be as mentioned below. Please refer the appended auction

h ALHT YA EIRLA
w CAPITAL

ADITYA BIRLA HOUSING FINANCE LIMITED

Reglstored Office- Indlan Rayon Compound, Veraval, Gujarai — 362266
Branch Office- G Corporatien Tech Park, Kasarvadavall, Ghodbunder Road, Thane 400607 (MH)

DEMAND NOTICE
{under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002)
SUBSTITUTED SERVICE OF NOTICE Ws.13 {2) of SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002,
Molicn i haroby ghoan io the bormowars & meniioned below (hal sinc thay have dalaulind In repaymant of (e Credit facilly avaliad by Bham from
Aditya Birla Housing Finance Limited (ABHFL), their loan accourts hiave baen classified as Non-Performing Assets in the books aof the
Company &% per RBI guideines therelo, Thereafar ABHFL has issued demand notices under saction 133} of the Secunirabion and
Raconstrsction of Finondal Assats and Endorcomont of Security Infareal Act, 2002 (SARFAESI Act) on the last known addrossos of thi aakd bor.
rowers Mersty caling upon and demarding from tham b repay the entire cutstanding amount logether with furihr inberest al thacoriraciual rabe
of th nloressid amount and incidentsl axpanass, coat, #i. na slaled n the sax demand nolioes. Howwdar, e demand nolics & &%

baing served by way of publication, as pr Fule 3 of the Security Inlavest {Enlorosmant) Rules, 2002 (SARFAES! Rulas):
NPA

8, Name and Address Borrower! Co-Barrower and Guarantor | s [ S

Noj Co-Guarantor & Loan AIC No. Date w g0 Date

1 |1 MADHUKAR DAYARAM WAGH Fiaf No. 103 And 104, 01t Floor, Danlam Argan, Mear Moga | 03.02.2023 y3,02.2023| Re. 22,04,504.87-
Super Market, Mo Wasll, Asngaewad Food, Gal Mo, 1385, Chikha, Pimpar-Chinchwad, Pune, (Rupees Twenty Twa
Mahoraghira=t12114 2, BUREKHA MADHUMAR WAGH Flof Mo 103 And 04, 0Mat Flood, Lakh Exghty Four
Ohaniakmi Angan, Near Mogn Super Market, More Wast, Aanganwadi Road, Gat Mo, 1385, il
Chikhall, Hmﬁm.m. Mabarsibira=12114 3, OM SAI FOOTWEAR Flal Mo 103 Aned 3
104, 018t Floos, Dharlaxmi Angan, Naar Moga Super Market, Mots Wasll, Aangarwad) Road, Gal Hundred Four and
No. 1388, Chikhali, Pimpael-Chinchwad, Pune, Maharshira-412114 4, MADHUKAR DAYARAM Exghly Seven Puse
WAGH Flat No. 16, Bulding 1 And 2, Amnanand Math, . Chinchwnd, Pura City, Pune, Ondy Only) by way of
Maharastira-411019 5, SUREKHA MADHUKAR WAGH Flal No. 18, Bulding 1 And 2, Anvutanand outstanding principal
Malt, Ajanthanagar, Chinchwad, Pune Cty, Pune, Maharashira-411015 6, MADHUKAR DAYARAM arrmans (induding
WAGH G0 Om Sal Foalweor A1 Near Bullding No. 1, Police Line, Spine Road, Krushna Nagar, accrued It charges)]
Puna, Mabarasbira-4 11016 7. ﬂmmmmm&umnﬂ Police Lina, Spiné Road, and lsnest bl
Krushn Nagar, Puna, Maharsshirs-411019 8. OM SAI FOOTWEAR Flat No. 16, Bullding 1 And 2, &
Amrutarand Mas, Ajanganagar, Chinciwad, Puna City, Pure, Maharashim-4 11018 .08
mnm No. unmn..-mmmau urmmmnm

schedule for necessary details.-
Auction Schedule & Loan Details
Names & Address of Borrowers | MANISHEUMAR SINHA
{ Guarantor / Mortgagor NAMRATA SINHA
A=301, Urban Space, NIBM, Corrlanthlan Club Road, Dorabjee Paradise,
Mohammadwadi, Pune. 411060
All the plece and parcel of Residential unit/Flat No. 301, having carpet area
pdmeasuring 166.80 Sa. Mirs. in the bullding = D, phase No, |, along with attached
Pussiption of Proparty terrace 38,76 5q. Mirs. along with Thiee Car parking space on Upper Basemenlt oo, in
the scheme/project named URBAN SPACE, constructed on the land bearing 5.No. 25,
Hizssa Mo, 5(P), B, 7A () & 78, 5.No, 26/9C, situated at village Mohammadwadi, Taluka
Havell, Pune,
RP - Rs. 2,08,18,400/- (Rupees Two Crore Eight Lakh Eighteen Thousand Four
Reserve Price (A7) & EARNEST Hundred Only)
MONEY DEPOSIT (EMD)

EMD - Rs. 20,81, 840/- (Rupeeas Twenty Lakh Eighty One Thousand Eight
Hundred Forty Only)

KEnown Encumbrances Mot known to the secured creditor. The unpaid charges towards electricity,

malntenance , Tax, bullder dues etc. ifany, as applicable

Bid Incremental Amount Rs. 50,000/ [Rupees Fifty Thousand Only)

Last Date, Tima And Venue For
Submission of BidsWith Sealed
Offer/ Tendar With EMD.

Last Date, Time And Venue For Submission of DidswWith Sealed Ofer/ Terndar With
EMD. TIll 24.03.2023 up to 05:00 PM. at Axis Bank Lvd. Sterling Plaza, Ground Floor,
Dpp. Sal Service Petral Pump, ). M. Road, Pune, 411004

Data, Tima, For Opening of Bids. |On 27.03.2023, between 01.00 PM and 02.00 P.M with <unlimited extensions of &
minutas each at wab portal hitps)/f'www bankeauctions.com> E-auction tendar

documents containing e-auction bid form, declaration etc., are available in the website

Careers

ol T T e W [ =——mTls

PIRENS INSTITUTE OF BUSINESS

MANAGEMENT AND ADMINISTRATION (IBMA)

iApprowed by AICTE Mew Delhi I.'h'ﬁ Izﬁﬁtuh;ﬂm;ﬁu&]m Uniwarsity, Puna,

AJP-Loni (Bk. '_I Tll-thutl Dist-Ahmednagar-413736 (M.5.)
Website : www.pirens.in , E-mail : direcloribma@pirens.in , directorplc@yahoo.com

(2) L

APPOINTMENT
Wi ane ioaking for compeitive scholars & resullarienled persannel for our MBA and MCA programme.
[Sr.No. Post Vacancies Category
o Director 0 01 Cpentoal
2 Librarian i 01 Open loal
MBA PROGRAMME
3| Associate Professor | 03 01-5c, 01-VJ-A, 01-Open
4_| Assistant Professor | 04 | 01-5c, 01T, 02-Open
MCA PROGRAMME
5 Professor it
6_| Associate Professor | 02
7 05 |07-SC, 01-VJ-A, 01-0BC, 01-EWS, 01

|_{_| Assistant Professor

» Educational Qualifications, Exparance, Eull for mmwil be as par the
MICTE JUGE | SPPL | Gowt. of Ma

» Eligibie and Interested Candidates should nmml hard mﬁﬁ
atlestes of all cerificates and mﬁm Bio- Fl

Photograph within 15 Days from the daie of this advertisement 1o the " BI'.IEH‘I"

on above address,

Note - l-T.H'D.l will ml ba paid for
e wit il document
Centact No : 0850603271 | 9860541857

PRESIDENT- PIRENS

Bharati Vidyapeeth
(Deemed to be University), Pune (India)

Founder Chancellor : Dr, Patangrao Kadam
Bharatl Vidyapeeth Bhavan, Lal Bahadur Shastrl Marg, Pune 411 030

REQUIRED TELECALLERS

Online applications are invited from eligible and qualified
candidates for the post of Telecaller to be filled in
Bharati Vidyapeeth (Deemed to be University),
Pune.

For detailed information about qualifications and
experience for above post and online application, please
visit website:

bvp.bharatividyapeeth.edu/index.php/careers

The last date for receiving online applications will be
7 days from the date of publishing the advertisement.

SECRETARY
Bharati Vidyapesath

LR

Indapur Taluka Shikshan Prasarak Mandal's
ARTS, SCIENCE AND COMMERCE COLLEGE, INDAPUR
Indapur, Dist - Pune 413 108  Collage Office Tel. No. (02111) 225308
E-mall: itspmindapur@gmail.com

Applications are invited from only qualified Candidates for the posts
of full time Assistant Professor (Granted) in Arts, Science and Commarce
College, Indapur, Dist - Pune against the clear vacancy and subject to
avallabllity of the workload and the approval of Director of Higher
Education Pune.

of the Service Provider as mentioned above. Sr.Ne.| Subject No. Of Vacancies Resarvation
inspection of Properties Please contact Awis Bank Ltd. Sterling Plaza, Ground Floor, Dpp. Sal Service Petrol Pump, J. 01 | Physles 01
M. Road, Pune. 411004 within office hour from 9:30 a.m. to 5:00 p.m. on working days. 02 | Chemistry 02 Open-1,5T.-1,
Cost of Tender / Bid Cum  [Rs, 250/- 03 | Zoology o1 EWS.-1,08.C.- 3,
Auction Form > 1 e - NT.-C-1
Return of EMD of Unsuccessful |Within 7 working days from the date of Auction. '_'I!’th.'l’
Bidders 05 | English (1) ]
Last Date For Payment of 25% of [The payment should be made latest by next working day from the date of bid Qualifications/Pay Scales, rules & regulations as per U.G.C., Government
Aceepted Highest Bid For  |confirmation. of Maharashtra Higher & Technical Education Department Govermmaent
Confirmed Successtul Bidder Resolution No. Misc-2018/C.R.56/18/UNI-1 Mantralaya Annex, Mumbal
{Inclusive of EMD) - 400 032 Date: 08 March 2019 & Savitribal Phule Pune University, Pune,

Last Date For Paymant of Balance |\Within 15 deyva from the date of Sale Confirmatkan,
75% of Highest Bid

i ; IRTRAGED: Al Thal Piece And Parced Of Residential Flal Mo, 100+104 (1
IH} Er-FIrli Fhﬂrldmuﬂucunum-:maq FII IE 3.11r$:| Mirs. + Balcony Aran 24 Sq. Fis. LE. 2.23 Sq. M. In The
Known As “Dhankaxmi Angan” Baing Cosntructed On Land Baaring Gal No. 1355 Siusted Al Vilnge Chikhall, Talukn-Havall,
District Pune, Willin The Local Limits Of Pimprl Chinchwad Wmnmamnmmmmmmmmmm
Bounded Aa: Morth: Opan Space, South: Flal No, 101 And 102 / Steircass, East: LIt / Flat No. 108, West: Ad). Building
mwmwhmmmnmWWMmmmmmmm:mmﬁm
Inberant thareon plus cosl, charges, axpensen, alc. thareto failing which wa shall be at Tbarty 10 enfaros the securly Interest Including bul nol lmited 1o
laking possassion af and sellng the secured assel entiraly at your risk as ko the cost and conseguances.
Ploose nate (hat os per section 13]13) of the SARFAES] Act, all of you are probialied from transforing by way of sele, lease ofothensise, (he afors-
skl socured nsats withoul pricr writlen consent af the Company, Any contravenbion of Ihe sald saction by you shal invoke the penal provisions as
Il chowm undaf seclion 28 of thae SARFAES| Aot ond | or any olber sgal provision in e regand,
Pioasa nol thal as per aub-section (8) of section 13 of tha Act, il the dues of ABHFL togither wilk all conis, changes and expansas ncumed by
ABHFL ane londerad 1o ABHFL at any Bime balone the date foed for sale of iransder, the secured aceot shall nol be soid or ranslered by ABHFL,
mnd no furiver stap shal ba Iaken by ABHFL or tranaler or sabke of (hal secured assi.

Date: 20.02 2023 84 Authorised Officer |
Place: PUNE [Aditya Birla Housing Finance Limited)
The Indian Express.
For the Indian Intelligent.
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Date of Demand Notice U/SEC,
13(2) of SARFAESI Act

28.07.2021

Amt. of Demand Notce U/fs-13(2) |Rs.37,01,090/- (Rupees Thirty Seven Lakh One Thousand Minety Only) amount as on
of SARFAESI Act (in Rs.) 19.07.2021 B Ra. 164,42, 7718/ [Rupees One Crore Sixty Four Lakh Forty Two Thousand
Seven Hundred Seventy One and Elghty Palsa Only) amount as on 16,06,2021

Date of Physical Possession 26.07.2022
Publication Date of Possesslon | 28.07.2022 (Loksatta & Financlal Exprass)
Maotice

The Borrowar [3)/Co-borrower(s)/Guarantor{s) are hereby put to notice to pay the total outstanding dues before the date of
opaning of bid falling which the sscured aisets will be auctioned and balence I any will be recovered with intierest and cost lram
you, This notice should alio considered a8 30 days notice to the borrower/Coborrower/ Guarantor under Rule 8 (8) of the Security
interest [Enforcemant) Rules, 2002 For detalled terme and conditions of the sale, please reler 1o the link provided in the secured

craditor's website |e, https://www.anishank.comfauction-ratail, sdf-
Authorised Signatory

Date:- D002, 2021

PMaca: Puno Axiis Bank Lid,

|l look at every side

before taking a side.

Inform your opinion with
insightful perspectives.

Candidates are advised to refer our e-mail: itspmindapur@gmall.com
Interested candidates should send the application to the President,
Indapur Taluka Shikshan Prasarak Mandal's Indapur Dist = Pune = 413106,
along with all the certified coples of academic record within 15 days from
date of publication of advertisement Qualified Physically handicapped
candidates may also apply.

Note: 1) Those candidates who are In service should apply through
proper channel. 2) Candidates belonging to reservation should submit
one copy of application to Deputy Registrar, Reservation Cell, Savitribal
Phule Pune University, Pune - 07. 3] The above recrultment will be
done subject to outcome and final order of Hon'ble Court In writ
petition on 12051/2015. 4) T.A./D.A. will not be payable for attending

theinterview. oo INCIPAL PRESIDENT
A S C College, Indapur ITSPM Indapur
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